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25 September 2025
No. 10/Ni-vividh-29/2025-5901/ In exercise of the powers conferred by Rule 4 of

the Bihar e-Stamp Duty (Implementation by Agency) Rules, 2020, National e-Governance
Services Limited (NeSL) is authorized to act as the Central Record Keeping Agency for
issuance of Digital e-Stamps in the State of Bihar through Electronic Bank Guarantee (e-
BG) and Digital Document Execution (DDE) for unregistered documents.

2. Memorandum of Understanding (MoU) has been signed on 23.09.2025 for
implementation of Digital Document Execution (DDE) service in the state through National

e-Governance Services Limited (NESL).

By order of the Governor of Bihar,
Sanjai Kumar,
Joint Secretary to Government.
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